an=
title: Papers laid on the Table of the House by Members/Minister.

HON. SPEAKER: Now, papers to be laid.

wificrdht sy wrRian orisawe sqerr & I st aen Rier siqrer 3 wsu #ic (sora (JFaforga) fBsm ar Ris) @ srwer #@ca, & ad 2016-2017 & e
Hificerebt site wriam Briisaest Aqerr B selersl 6 fawga sl &t ve gfer (Zedt aen sPiE! dvmon) am uea a2 w2 g

[Placed in Library, See No. LT 4174/16/16]

wigrel e 3R JeErolierr siquerT & e il aen AAERI wri dqrer 3 s Fdl (off Fela yrama w351): srerer #Acicen, H foreiferi¥a uq 2w uee w2 IEa §:-

(1) ailesdl, uogedl afiv Nersdl eas son B Rfdoar al B Glrer #foRN g1 RBu am a6, dael aen uf¥aedel! uz JwwR gr1 @-sl-orlad gufa @d Reorfifaa
frerauit &5t vas-vas gfey (Rod aen sPEh sizasaor) o:-

10.

11.

12

13.

fRreraur size=n 30

Rzt Jiz=n 32

feraur Fizen 24

Rreraur Jizeen 25

fRerzor Fizen 28

fRreraur Jizen 25

fRreraur Jizen 25

fRreraur Jizeen 23

ferarzor iz 22

forrzur 3ize=nm 20

fererzor Jizen 19

fereraor Jiz=n 17

ferarzor Jizen 17

dicadl dtas arsm

tggdl dlas s

uferai 21e1, 2005

[Placed in Library, See No. LT
4175/16/16]
Frerai 3y, 2006

[Placed in Library, See No. LT
4176/16/16]
sarzgai ey, 2007

[Placed in Library, See No. LT
4177/16/16]
arzgai 3y, 2007

[Placed in Library, See No. LT
4178/16/16]
degai g, 2008

[Placed in Library, See No. LT
4179/16/16)

digaai 2r1e), 2008

[Placed in Library, See No. LT
4180/16/16)

g1 g, 2009

[Placed in Library, See No. LT
4181/16/16]
eftarar 21, 2009

[Placed in Library, See No. LT
4182/16/16]
aterr 21y, 2010

[Placed in Library, See No. LT
4183/16/16]
ufeai 21y, 2010

[Placed in Library, See No. LT
4184/16/16]
wor 2, 2010

[Placed in Library, See No. LT
4185/16/16]
e e, 2011

[Placed in Library, See No. LT
4186/16/16]
amoai 2, 2011

[Placed in Library, See No. LT
4187/16/16]



14,  faeor sz 16 aitai =1e, 2011

[Placed in Library, See No. LT
4188/16/16]
15. o Jizen 15 garai e, 2012

[Placed in Library, See No. LT
4189/16/16]
16. fRrvor sizen 13 semgai a1, 2012

[Placed in Library, See No. LT
4190/16/16]

17.  femor sizcem 12 araai a1, 2012

[Placed in Library, See No. LT
4191/16/16]
18.  fRaur sizean 11 feai ey, 2013

[Placed in Library, See No. LT
4192/16/16]
19.  Rwur Jizen 9 digeai 2y, 2013

[Placed in Library, See No. LT
4193/16/16]
20. favr 3izen 7 tggai 3, 2013-14

[Placed in Library, See No. LT
4194/16/16]
Hlergai Je
21. faeur 3ix=n 6 garar 2, 2014
[Placed in Library, See No. LT
4195/16/16]
22, R sizan 5 eftorar 3y, 2014

[Placed in Library, See No. LT
4196/16/16]
23. faaeur 3izen 4 alen 2y, 2015

[Placed in Library, See No. LT
4197/16/16]
24. Rwrvr sizen 2 uferai arc, 2015

[Placed in Library, See No. LT
4198/16/16]
25.  faaur sixen 1 sol e, 2015

[Placed in Library, See No. LT
4199/16/16]

(2) &t 2016-2017 ¥ fere 3farler asrt sicyrer @ apiarol 6t fage sl &t vas yfer (Bodt aer aBjsh sivasaun),

[Placed in Library, See No. LT 4200/16/16]

THE MINISTER OF STATE OF THE MINISTRY OF DEVELOPMENT OF NORTH EASTERN REGION, MINISTER OF STATE IN THE PRIME MINISTER'S
OFFICE, MINISTER OF STATE IN THE MINISTRY OF PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS, MINISTER OF STATE IN THE
DEPARTMENT OF ATOMIC ENERGY AND MINISTER OF STATE IN THE DEPARTMENT OF SPACE (DR. JITENDRA SINGH): Madam Speaker, I beg to
lay on the Table:- (1) A copy of the Nuclear Liability Fund Rules, 2015 (Hindi and English versions) published in Notification No. G.S.R. 1016(E) in
Gazette of India dated 30th December, 2015 under sub-section (3) of Section 48 of the Civil Liability for Nuclear Damage Act, 2010.

[Placed in Library, See No. LT 4201/16/16]
(2) A copy each of the following Notifications (Hindi and English versions) under sub-section (2) of Section 3 of the All India Services Act, 1951:-

(i) The Indian Administrative Service (Fixation of Cadre Strength) Third Amendment Regulations, 2015 published in Notification No. G.S.R. 1012(E) in
Gazette of India dated 29th December, 2015.



(ii) The Indian Administrative Service (Pay) Third Amendment Rules, 2015 published in Notification No. G.S.R. 3 1013(E) in Gazette of India dated
29th December, 2015.

(i) The Indian Police Service (Fixation of Cadre Strength) Third Amendment Regulations, 2015 published in Notification No. G.S.R. 1014(E) in
Gazette of India dated 29th December, 2015.

(iv) The Indian Police Service (Pay) Third Amendment Rules, 2015 published in Notification No. G.S.R. 1015(E) in Gazette of India dated 25th
December, 2015.

(v) The Indian Administrative Service (Fixation of Cadre Strength) Fourth Amendment Regulations, 2015 published in Notification No. G.S.R. 1021(E)
in Gazette of India dated 30th December, 2015.

(vi) The Indian Administrative Service (Pay) Fourth Amendment Regulations, 2015 published in Notification No. G.S.R. 1022(E) in Gazette of India
dated 30th December, 2015.

(vii) The Indian Administrative Service (Fixation of Cadre Strength) Fifth Amendment Regulations, 2015 published in Notification No. G.S.R. 1023(E)
in Gazette of India dated 30th December, 2015.

(viii) The Indian Administrative Service (Pay) Fifth Amendment Regulations, 2015 published in Notification No. G.S.R. 1024(E) in Gazette of India
dated 30th December, 2015.

(ix) The Indian Police Service (Fixation of Cadre Strength) Fourth Amendment Regulations, 2015 published in 4 Notification No. G.S.R. 1029(E) in
Gazette of India dated 31st December, 2015.

(x) The Indian Police Service (Pay) Fourth Amendment Regulations, 2015 published in Notification No. G.S.R. 1030(E) in Gazette of India dated 31st
December, 2015.

(xi) The All India Services (Joint Cadre) Amendment Rules, 2016 published in Notification No. G.S.R. 22(E) in Gazette of India dated 12th January,
2016.

(xii) The Indian Police Service (Fixation of Cadre Strength) Amendment Regulations, 2016 published in Notification No. G.S.R.90(E) in Gazette of
India dated 20th January, 2016.

(xiii) The Indian Police Service (Pay) Amendment Regulations, 2016 published in Notification No. G.S.R.91(E) in Gazette of India dated 20th January,
2016.

[Placed in Library, See No. LT 4202/16/16]

(3) A copy of the Annual Report (Hindi and English versions) of the Central Information Commission, New Delhi, for the year 2014-2015 under sub-
section(4) of Section 25 of the Right to Information Act, 2005.

(4) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (3) above.

[Placed in Library, See No. LT 4203/16/16]
(5) A copy each of the following papers (Hindi and English versions):-
(i) Detailed Demands for Grants of the Department of Space for the year 2016-2017.

[Placed in Library, See No. LT 4204/16/16]
(ii) Outcome Budget of the Department of Space for the year 2016-2017.

[Placed in Library, See No. LT 4205/16/16]

weret R oy Femellerar sigrert B I At aem Tk wrt dagrery 3 wow st (off It gara w3t): swrer AElaw, off IEaR et sraxdt Bt s A, 7 amubt
arepafer A forrerferRaa uq Jmwm e w2 e g:i-

(1) aeighu sec quw s, waddt & ad 2014-15 & wftfo yferiger & wa yfer (Bod aen sB)h Feawau),
(2) aeighu s2c qaw as, waed B ad 2014-15 & wriwau 6 ewr ger eften & va gfer (fedt aen sEsh sizasaon),

[Placed in Library, See No. LT 4206/16/16]



12.02 hours

ANNOUNCEMENT BY THE SPEAKER



